No. 76

2.13 PM

1. 2.14PM
2. 224PM
3. 247PM
4. 248PM
5. 2.49PM
6. 2.50PM
7. 4.11PM

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Tuesday, 03 April 2018 / 13 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Shri Vijender Gupta, Hon’ble Leader of Opposition sought to know about the notice of
Calling Attention given by him under Rule-54.

The Chair stated that Notice of Calling Attention received from Ms. Rakhi Birla, Hon’ble
Deputy Speaker under Rule-54 had been listed and he was not allowing any other Notice.
Shri Vijender Gupta and other Members of BJP stood up on their seats and started
exchanging arguments with the Chair.

Uproar in the House.

(2.24 PM : Members of BJP walked out of the House in protest.)
Special Mention(Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Som Dutt 6. Shri Narayan Dutt Sharma
2. Shri Pawan Kumar Sharma 7. Shri Rajesh Rishi
3. Shri Madan Lal 8. Shri Ram Chander
4. Shri Ajay Dutt 9. Ms. Alka Lamba (Hon’ble Deputy Chief
5. Shri Shri Dutt Sharma Minister intervened)
10. Shri Jagdeep Singh
Papers laid on the Table :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the following on the
Table of the House (Hindi and English versions) :
I.  Appropriation Accounts for the year 2016-17.
II.  Finance Accounts for the year 2016-17.
III.  Reports of the Comptroller & Auditor General of India :
a. Report No. 01 of 2018 - State Finances.
b. Report No. 02 of 2018 - Revenue and Social and Economic Sectors (PSUs).
c¢. Report No. 03 of 2018 - Social, General and Economic Sectors (Non-PSUs).
Motion to extend sitting of the House :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved that the sitting of the Seventh
Session of Sixth Delhi Legislative Assembly be convened on 04 April & 05 April, 2018.
The Motion was put to vote and adopted by voice-vote.

Announcements by Hon’ble Speaker :

The Chair announced that the notices of ‘Special Mention under Rule-280° would be
accepted upto 11 AM on 04 April 2018 for the sitting of the said date.

Short Duration Discussion (Rule-55) :

Shri Gulab Singh initiated discussion on the situation arising out of ‘the difficulties being
faced in disbursal of various pension schemes of Social Welfare and Women & Child
Departments of GNCT of Delhi’.

The following Members participated in the Discussion :

1. Ms. Bandana Kumari 8. Shri Som Dutt

2. Shri Vishesh Ravi 9. Shri Somnath Bharti

3. Shri Rituraj Govind 10. Shri Sukhbir Singh Dalal

4. Shri Ajesh Yadav 11. Shri Jitender Singh Tomar

5. Shri Om Prakash Sharma 12. Shri Anil Kumar Bajpai

6. Shri Surender Singh 13. Shri Vijender Gupta, Hon’ble
7. Shri Jarnail Singh Leader of Opposition

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a statement.
Shri Rajendra Pal Gautam, Hon’ble Minister of Social Welfare replied to the discussion.

Statement by Hon’ble Deputy Chief Minister on CAG Report :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a statement on the Reports of
Comptroller & Auditor General of India laid by him in the House.

Shri Vijender Gupta, Hon’ble Leader of Opposition & Shri Somnath Bharti also
expressed their views.
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The Chair adjourned the House for 30 minutes for Tea-Break.

House reassembled.

Hon’ble Speaker in-Chair.

Calling Attention (Rule-54) :

Ms. Rakhi Birla, Hon’ble Deputy Speaker called the attention of the Hon’ble Minister of
Urban Development towards ‘hardships being faced by the ‘Safai Karamcharis’ of MCDs
due to non-regularization of their services and lack of other basic facilities .

The following Members participated in the Discussion :

1. Shri Somnath Bharti

2. Shri Ajay Dutt

3. Shri Manjinder Singh Sirsa

6.35 PM : Members of Aam Admi Party alleged that Shri Manjinder Singh Sirsa had used
derogatory words and sought his apology.

They came into the well of the House and raised slogans.

Pandemonium in the House.

The Chair adjourned the House upto 2.00 PM on Wednesday, 04 April 2018 due to
continuous disturbance in the proceedings.
C. Velmurugan

03 April, 2018 Secretary
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